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TR - AT, I3 -garterar,
ATT-ATe T, freT-aram e, Arfeem-756001

3. ft sirfecs wame,
T q3ET (T75T 99T1),

A/, - T, AT AT, Prer-=, Aave-
835219

4. frereft erar 3,

HHT g (TSI,

/- FRETaT, - S,

Frfeer - 755005

T TeraTeT i g e aeew

5. | wifona iz we
THE qEET (SATH T9T),

T T, o4, e - g,

I &vTe- 723212

6. iy faT 7mes,

HET ga&] (T[T 9970),
1/123, TITATT =1, TTHAT T, AGS:,
Jed< T29T- 226010

afee wrhia & wafeas demstt & it (Tegwm = afaf, a=@i)

7. =}, dET9d T9ET I,
Feraa’77-u, WA fFAer, B T,
qATIL- 413004

Ffee Wi 6 = =as gwmsi & yiafter (Rrea FS o, 75 =l

8. oft T SIS,
TH/TTES — FEIAAT FAT, TgHA-aerdt, Frer-

TETT HATAT gTT AT 98T

9. AT T UTfed, AT 7a-269, BT Hia® fiay,

FaTaH- 585403
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10.

T, ST T FeaRied,
gated FieHT, AT A9 F e,

HI/3T - 2. Ty FwE, Rrar-aiey,
FATEH-585401

11.

AT THHHTT UA. T,

THTT A9 8-10/T, Aeg THATUH S F ITH, AT
< teh, qTe: At foAT-FTere= i,
FATaH- 585310

12.

FATeH- 586101

TISTHTYT FasITT, [ #aATed EIRT ATTHG 9ae

13 | ot e g
T/ll - 153, %_cl'f, T, SATEE- 834004

TV P —
75/10, ¥ wTew & ume, areT, Rer-srarar, gRamo-
133201

15. T gTRRT AT qTUe,

e Y 305, 9 &, srwett, e, 2TeT i e
Ze- 396230

qTHL qTE
TTATYT fAWTT, 7 worerd
16. gf=a, TSrATaT &9, I8 #ATET
17.  FIFT qi=E, TSTATIT Ao T
BalEEEISE]
18.  |=E (3EAT), THATT HATAT
19. < gf=g Ue AT godTgTe, TEITd JaATe
20. orewey ud Yoy Agerw, e ol st iy e, = faeett
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21. e UF Yo g Maas, TAuas T forfies, geveas aaeq
22. e UF Yy FAeerd, At forfies, T a3
23. ey uF yag Fgers, wige ffies, anrE a3
24. Temer U YA Hgerd, FE AU, e G
25. 7T UF yag Maere, Teeid TEaTa A i, Pemaagaw aaeq
26. ¥y UF Yoy Ao, vquadr forfves, 7€ el L)
27. WG A=A (AT UF TAT TSTATHT), ST HATAT Tee-A= g
Il. AT

= AT 1 w1 @faemT § TSrAraT St Sraemei, oAt atafeay 7 Fae F v, wEe
Bt afafa & Aot a1 TerareT G, g #9ed g7 99T-96T 97 S0 Heeni/sqedt & wEeadd
ST HATAT o HTAERS § Zat o SR THET 6l T2 6 a1 § qATE <A1 2RI

1l FTg-rafy

1. ETT T FARIT ITF TS i qrg F qrT=ad; 03 a9 &1 AT

2. WATHIT % FTI-FHTA o a1, TTQ AT ST 1<h T AHTG T GG ATHT RIT STaT 2 97 98 39 qid
& FTHHTA T AT AT F forw & JaeT grm

3. T qRferfaai ® #areaT ger Afafd &7 FIAHA HF JT STET FHIT ST Tha T 2l
4. ST H9E 9T T F G397 g, 9 998 92 7 g U TH giHid F gE€T g1 3

5. T % UaT 95T 39 G0 TF a6 I TG I dh Toh o 99 I I&i U ¢ o 77 of T 6
aaeq 2l

V. IR
T T g 92 faeett | grm
V. 7T AT TF q T W

(F)  TISTATST FAEWT & faqi® 03.02.2006 F FT.77.8.11/20034/04/2005-37.9T. ((1Td-2) F T&d, AIHTT
T TR gieat F Gfata Y 9oFt § 90 A F O HHe g9 (A9, 9T ud gerd) sftafaa, 19547 F
TEL Ud q9I-997 9 T 60 0 Feredi AT 396 orel| aary u [t F AqE A-
AT/ -t & T

(@) AT F a7 T-IERT EEal i T8 G F 39 T TEET & gewd ST AT &
&A1 22 S9adt, 1987 % F1.HAT.H.11/20034/04/86-31.91.(F-2) & [Afga Rem-Aaer & sq&q v 9ra
HLHTT FIRT FHT-T0T 9T gerrtera/ Hemhid a2 vd Fawi F @ ArEr-aar/ SHE-Aedl 33 g

9= T, 3 gt
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MINISTRY OF STEEL
RESOLUTION
New Delhi, the 1st April, 2026

F. No. E-11011/1/2024-0O.L.—Consequent to the formation of 18" Lok Sabha, the Government of India has
decided to reconstitute the Hindi Advisory Committee of the Ministry of Steel. The composition, functions and tenure
of the committee will be as follows:

Minister of Steel Chairman
Minister of State for Steel Vice-Chairman
NON-OFFICIAL MEMBERS
Member Nominated by the Ministry of Parliamentary Affairs

1. Shri Bidyut Baran Mahto, Member
Member of Parliament (Lok Sabha)

Village- Krishnapur, Post Office- Industrial Area Adityapur,
District- Seraikela, Jamshedpur, Jharkhand-832109

2. Shri Pratap Chandra Sangari, Member
Member of Parliament (Lok Sabha),

Village- Gopinathpur, P.O-Dhobasila, Thana-Nilgiri, Dist-Balasore, Odisha-
756001

3. Shri Aditya Prasad, Member
Member of Parliament (Rajya Sabha),

Village/P.O. - kuchu, Thana-Ormanjhi, Dist-Ranchi,
Jharkhand- 835219

4. Smt. Sulata Dev, Member
Member of Parliament (Rajya Sabha),
Village/P.O. -Brahmabarda, Dist- Jajpur, Odisha- 755005

Members nominated by the Parliamentary Committee on Official Language

5. Shri Jyotirmoy Singh Mahato, Member
Member of Parliament (Lok Sabha),

Village - Patradih, Post Office-Pusti, District Purulia,
West Bengal- 723212

6. Smt. Sangeeta Yadav, Member
Member of Parliament (Rajya Sabha),

1/123, Special Block, Gomti Nagar, Lucknow,
Uttar Pradesh- 226010

Representatives of All India Hindi Voluntary Organizations (Rashtrabhasha Prachar Samiti, Wardha)

7. Dr. Bandopant Yashwant Patil, Member
“Yashwant’ 77-A, Nirmitti Vihar, Vijapur Road,
Solapur- 413004
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Representatives of All India Hindi Voluntary Organizations (Vishwa Hindi Parishad, New Delhi)

Shri Basant Jangde, Member
Village/Post. — Masaniya Kala, Tehsil-Sakti, District-
Sakti, Chhattisgarh- 495689

Members nominated by Ministry of Steel

9. Shri Ramesh Patil Member
H.No. 269, Himalaya Solpur Bidar,
Karnataka- 585403

10 Dr. Leela Gurappa Sanakalli Member
Sarvodaya Colony, Near Yatri Niwas
C/o — Dr. Rajeshekhar Kolur

Dist: Bidar, Karnataka-585401

11. Shri Rameshkumar N Vakeel Member
House No. 8-10/A, Near Old SBH Bank, Shastri Chowk,
Taluk: Jewargi, Dist:Kalaburagi, Karnataka-585310

12. Smt. Dr. Sunita Devanand Chavan Member
At/Post- Tamba NH, Tq-indi, Dist-Vijayapur, Karnataka-586101

Representatives nominated by Department of Official Language,Ministry of Home Affairs

13. Shri Subodh Kumar Member
A/Il — 153, Dhurva, Ranchi, Jharkhand — 834004
14. Mr. Shubham Pahwa, Member

75/10, Near Hari Mandir, Bara, District - Ambala,
Haryana - 133201

15. Shri Dwarika Nath Pandey, Member
Riviera B-305, Park City,

Amli, Silvassa, Dadra and Nagar Haveli - 396230

OFFICIAL MEMBERS
Department of Official Language, Ministry of Home Affairs
16. Secretary, Department of Official Language Member
17. Joint Secretary, Department of Official Language Member

Ministry of Steel
18. Secretary (Steel) Ministry of Steel Member

19. Additional Secretary & F.A., Ministry of Steel Member
20. Chairman-cum-Managing Director, SAIL, New Delhi Member
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21.
22.
23.
24.
25.

26.
27.
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Chairman-cum-Managing Director, NMDC Limited, Hyderabad Member
Chairman-cum-Managing Director, MECON Limited. Ranchi Member
Chairman-cum-Managing Director, MOIL Limited, Nagpur Member
Chairman-cum-Managing Director, KIOCL Limited, Bangalore Member
Chairman-cum-Managing Director, Rashtriya Ispat Nigam Limited, Member
Visakhapatnam

Chairman-cum-Managing Director, MSTC Limited, New Delhi Member

Joint Secretary (Admin & In-charge of Official Language), Member - Secretary
Ministry of Steel

FUNCTIONS

The functions of the Committee will be to render advice with regard to the implementation of the provisions

relating to Official Language contained in the constitution, Official Language Act and Rules, and policy decisions of
the Kendriya Hindi Samiti and instructions issued by Department of Official Language, Ministry of Home Affairs
relating to official language and also in regard to the progressive use of Hindi in the Ministry.

11X

v

(a)

TENURE
1.The tenure of the Committee will be ordinarily for 3 years from the date of its constitution.

2.If a person is nominated as Member in the middle of the term, he/she will hold the office for the residual term
of the Committee.

3.1In special circumstances, the tenure of the Committee may be curtailed or enhanced by the Ministry.

4.Member of Parliament who are the members of the Committee shall cease to be members as soon as they
cease to be the Member of Parliament.

5.Ex-officio members of the Committee shall continue as members as long as they hold office by virtue of
which they are members of the Committee.

GENERAL
The Headquarters of the Committeeshall be at New Delhi.
TRAVELLING AND OTHER ALLOWANCES

The Members of the Parliament nominated in the Committee, will be paid Travelling Allowance/Daily
Allowance as per the provisions in the “Members of Parliament (Salary, Allowance & Pension) Act, 1954 and
amendments issued from time to time and rules made thereunder vide Department of Official Language Office
Memorandum No. 11/20034/04/2005-0.L.(Policy-2), dated 03 February, 2006 for participating in meetings of
the Committee.

(b) Travelling Allowance/Daily Allowance to other non-official members of the Committee, will be paid as per the

guidelines contained in the Department of Official Language O.M. No.[1/22034/04/86-O.L. (A-2) dated
22.1.1987 keeping in view the high-level status of the Committee and in accordance with the prescribed rates
and rules as amended from time to time by the Government of India.

SUDERSHAN MENDIRATTA, IJt. Secy.
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